
145 Papers-Laid [ 15 APRIL 1987 ] ore the Table '        146  

 

Report and Accounts (1985-86) of the 
National institute of Public Co-operation 
and Child Development, New Delhi and 

related papers 

I. Report and Accounts (1985-86) of the 
salar Jung Museum, Hyderabad: and 

related papers 
 

II. Report   and    Audited    Accounts 
(1985-86) of the    Sangeet   Natak 

Akademi, New Delhi and related papers. 

III. Report and Accounts (1985-86) of the 
National Institute for Training * in 

Industrial Engineering, Bombay and 
related papers 

IV. Corrigendum to the document entitled 
(National Policy on Educa--   tion—1986—

Programme of Action. ' 
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THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH. AFFAIRS 
AND SPORTS AND WOMEN' AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI-MATI MARGARET ALVA): Sir I beg 
to lay on the Table a copy each (in English 
and Hindi) of the following papers: — - 

(i) Annual Report and Accounts of the 
National Institute of Public Co-operation 
and Child Development, New Delhi, for the 
year 1985-86, together with Audit Report 
on the Accounts. 

(ii) Review by Government on the 
working of the Institute. 

(iii) 'Statement giving reasons for the 
delay in laying the papers mentioned at (i) 
above. 

[Placed in Library. See No. LT-4125/87 
for (i) to   (iii)] 

I. Report and Accounts (1985-86) of the 
Hindustan Teleprinters Limited, Madras 

and related papers 

II. Statement giving' seasons for the delay 
in laying the Department of 

Telecommunications notitncation G. S. R. 
NO. 314, dated the 26th April, 1986 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
SANTOSH MOHAN DEV): Sir, I lay on the 
Table- 

I. (I) A copy each (in English and Hindi) of 
the following papers, under sub-section (1) of 
section 619A of the Companies Act, 1956: — 

(i) Twenty-fifth Annual Report and Accounts 
of the Hindustan Teleprinters Limited, 
Madras, for the year 1985-86, together with 
the Auditors' Report on the Accounts and the 
comments of the Comptroller and. Auditor 
General of India thereon.. 

(ii) Review by Government on the working of 
the Company. (2) Statement   (in     English    
and Hindi) giving reasons for the delay 

in laying the papers mentioned at (1)  above. 
[Placed  in Library. See No. LT-4101/87 

for  (1)  and  (2)] 
II. Statement (in English and Hindi) giving 

reasons for the delay, in laying the Department 
of Telecommunications' Notification G. S. R. 
No. 314. dated the 26th April, 1986 which was 
laid on the Table on the 11th March, 1987. 
[Placed in Library, See No. LT-405487] 

I. Report and Accounts (1985-86) of the 
Hospital Services Consultancy 

Corporation (India) Limited, New Delhi 
and related papers 

II. Report and Accounts (1985-86) of the 
Post Graduate institute of Medical 

Education and Research, Chandigarh 
and related papers. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE: (KUMARI SAROJ 
KHAPARDE): Sir, I beg to lay on the 
Table— 

I. (1)  A copy   each  (In Englishand Hindi) of 
the following papers,under    sub-section   (1)   
of   section. 619A of the Companies Act, 
1956: — 
(i) Third Annual Report and Accounts of the 
Hospital Services Consultancy Corporation 
(India) Limited, New Delhi, for the year 
1985-86, together with the Auditors' Report 
on the Accounts and the - comments of the 
Comptroller and Auditor General of India 
thereon. ' 

(ii ) Review by Government on the working 
of the Corporation. 

(2|) Statement (in English and Hindi) giving 
reasons for the delay in laying the papers 
mentioned at (1)  above, 

[Placed in  Library. See No. LT-4206/87 for  
(1)  and (2)] 
II. A copy each (in English and Hindi)- of 
the following paper's: — 
(a) Nineteenth Annual Report of the Post 
Graduate Institute of 


